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It is becoming diffi-
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SHRI S. M. BANERIJEE : On a point
of order, Sir.

MR. SPEAKER : There is no point

‘of order during Question Hour.

SHRI S. M. BANERIJEE : On a point
of submission, Sir.

SHRI KANWAR LAL GUPTA: 1t
can be only after that question. If you
permit one, there will no end to it.

SHRI S. M. BANERJEE: 1 am try-
ing to support....(Interruptions)

SHRI KANWAR LAL GUPTA : You
are setting up a bad precedent. [
strongly object to this.

SHRI S. M. BANERJEE : It is said

that information is being collected. A
21-days notice has been given. . .

MR. SPEAKER : That is no point of
order.
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SHRI V. KRISHNAMOORTHI : The
answer is given to the whole House and
not to a particular Member. The
answer should be full. The answer is
given to all the members, not only to
the Member who put the question. He
has been given 21 days notice. He
should have collected the information.
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SHR1 S. M. BANERJEE: On 2nd
March, 1970 an annoncement was made
in this House by the Home Minister
that in the case of those Central Gov-
ernment employees, whether in Madhya
Pradesh, Uttar Pradesh or elsewhere,
who participated in the strike of 19th

- September, 1968 and suffered a break

in service, their break in service would
be condoned, and it was also assured in
this Housc by the hon. Minister, Shri
Satya Narayan Sinha, that the break in
service would not result in the banning
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of any promotion, but it has been
brought to our notice that after this
announcement on 2nd March, 1970, on
the 3rd March 1970 some promotions
were made at various places where the
claims of the senior employees were
ignored because they participated in the
strike in 1968. I wish to know from
the hon. Minister whether the decisions
taken by the departmental promotional
committtees for promoting employees to
various posts ignoring the claims of
those who participated in the strike will
now be reconsidered, whether all such
promotions which were made after the
issue of these orders will be annulled
and fresh panels drawn up. I want an
assurance from the hon. Minister who
knows the case very well.

THE MINISTER OF INFORMA-
TION & BROADCASTING, AND
COMMUNICATIONS (SHRI SATYA
NARAYAN SINHA): More than once
this position has been explained to the
hon. friend ‘there, and I told him that
s0 far as 1 am concerned 1 had passed
orders, but some clarification was need-
ed from the Home Ministry and it has
been referred to them.

SHRI S. M. BANERIEE: Certain
provisional promotions are said to have
been made sabject to confirmation by
the Minister. Will those promotions be
held in abeyance, as otherwise there will
be no post left?

SHRI SATYA NARAYAN SINHA :
{ would request the hon. Member to
wait for a few days and let the clarifi-
cation come, when it will be decided.
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SHRI NAMBIAR : May I know whe-
ther the Government are aware that a
large number of P & T employees in
Kerala Circle are being transferred to
various places immediately after their
reinstatement from discharge or suspen-
sion, because they participated in the
strike of 19th September, 1968, and
whether the Government are taking any
action to see that such vindictive actions
are stopped?

SHRI SHER SINGH : He has refer-
red to vindictive action. Trapsfers: may
have been done in a routine way. After
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an emgloyee has served at a particular
place for a specific period, he can be
transferred. But I will find out if there
are any such cases where there is vindi-—
tiveness.

SHRI S. KANDAPPAN: I do not
think that the authorities conce
will give a statement to the Minister
about their vindictiveness. He has to
find out and tell us.

SHRI NAMBIAR : My submission is,
after a long duration of dismissal or
suspension, they are taken back, as pres-
sure comes and as agreement is reach-
ed, but on joining duty, immediately
they are transferred indiscriminately,
especially those who are responsi
office-bearers of the union. So, what
are we to derive from this? Will the
Minister co into those cases wherein
officials of the union are involved and
sce that such things are not done?

SHRI SHER SINGH : 1 shall go into
it and find out. |
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